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INTRODUcnON 

I, the Olairman of the Public Accounts Committee, as authorised by 
the Committee, do present on their behalf this Hundred and Thirty-Pint 
R.epon on 'Revision of the format of Appropriation Accounts (Defence 
Services)' and Action Taken on the recommendations of the Ccmmi~e 
contained in the Sixty-Third Report (7th Lo1c Sabha) 00 'Pre-partition 
losses and Irregularities'. 

2. The present form QJ1d contents of the Appropriation Accounts 
(Defence Services) have remained unchanged since 1952. In February 
1983, the Ministry of Finance (Defence Division) submitted certain pro-
posals for revision of the format of the Appropriation Accounts (Defence 
Services) "in order to keep it in tune with time· and make it more 
purposefUl and concise." The Committee  considered the matter at the sit-
ting held on 25 February, 1983 and found the proposed limits to be on 
the high side in certain cases. The Committee have sugge..ctted scaling 
down of some of the proposed limits in the interest of proper account-
ability to Parliament in respect of Defence expenditure. The Committr..e 
finalized the Report at their sitting held on 10 March, 1983. The Minu-
tes of the sittings {onn Part II of the Report. 

3· For facility of reference, the conclusions· and / or recolJllllendations 
of the Committee have been printed in thick type in the body of the 
Report. For the sake of convenience the conclusions and/or recommen-
dations have been reproduced in Q co~ o ida ed form in Appendix II of 
the Report. 

4. The Committee would. like to place on record their appreciation 
of the assistance rendered to thcm. in this regard by tho 0IIic0 of the 
Comptroller and Auditor General of India. 

NEW DELM,' 

March 25, 1983 

Chaitra 4, 1905(S) 

(v) 

SATISH AGARWAL 

Chlllnntlll 

Public Accounts Committee. 



PART I 

CHAPTER I 

REVISION OF TIiE FORMAT OF APPROPRIATION ACCOUNTS 

(DEFENCE SERVICES). 

The present form and contents of the Appropriation Accounts (Del .. 
enCe Services) were .aid down as far b~c  as 1952. The MiDiatry 01. 
Finance (Defence Division) have submitted a note CODtaiDing a propoAl 
for revision of format of Appropriation Accounts of Defence Services eIJD 
order to keep it in tune with time and make it more purposeful aDd 
concise". 'The note is reproduced in Appendix I of this Report. 

1.2. It has been stated that notwithstanding the ·fact that certain por-
oll~ of the Appropriation Accounts are proposed to be omitted, the 
dewils and figures that may be required by the PAC can be readily 
obtained from tpe record which will continue to be maintained by tile 
Defence Accounts Department. 

1.3· A~ the monetary limits were fixed nearly two decades back. the 
Ministry arc of the view tbat the price escalation and the sia of the 
DefenCe expenditure. suggest that these limits should be raised upwards. 

1.4. According to the Ministry, the acceptance of the proposal for the 
J't:vision of the format of Appropriation Accounts y.ill result in ecoDOmy 
and the accounts will be more purposeful. 

15. It has heen slated that the Defence Secretary, Director of Aadit 
(Defence Services) and the Comptroller and Auditor General r4 Jadia have 
approved the proposn!. The approval of the Committee bas been IOIicited 
tu the cha "~ proposed in the Appropriation Accocmts of the DefeDce 
Services. , 

1.6. The Committee agree to the proposed reYiJion of tile forDIII& 01 
the Appropriation Acc:ounts of DefelICe SenIces 81 oatUned III the ... ef 
the Ministry of Finance (Defence DmsioD) reproduced in AppeacIk I 

of this Report, subject to tbe foUoM" obsenatiou:. 

The Committee consider that CIae lIloaetary limits pI'OpC*d to be adop-
tcd are somewhat high in some cases. In Ole iJdel'e1t 01 proper acCOlmt-
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..., to ......... Ia reaped of DeIeDce espenditare, they slIJIest that 

.... .., I.e diIIIaed • ~ below: 

Item 

N'III Sltti"" V. 
Ca, AHgtd;. ;4: 
(I) ~c rc --r a h Exceeding r.053C"S clue I" 
thd\ J fraud or gruSll neglect. . 

(ii) AnQCxure II ~ Cash lo .'lC~ uue tn nth", 
('",uses. 

; b) Aft!WMix B: 

(i) Annexure r _.-~ l"r  IOBseo ,lllI' I" thdl 
fraud 0,· grOY neglected. 

(il) Annexllrr.- n  -Stores lossrs due 10 
other (,0\1IS'-'9. 

As prOposed As rC'commend-
by the Ministr}' ed by the 

(lornrntuee 

Exc,:"ding 
Rs. 50,000 

Excl'edi ng 
R"l. ',on.noo 

ExCt:eding 
Rs. ~ , l 

~edl  

.fl,. ;,0.0"" 

Excr. ... dinf.{ EXf.'",'ui l1f( 
R~. I ~ ,U l l{.... 75,Odl) 

EXl'e"di Ill{ 
H.-;. '..!,;'I)IOtll) 

"' ~ "'dlll '~ 

I'~' . ~ . po O!)l) 

1.7 The Committee understand that tile process of compilation of the 
Appropriation Accounts for the year 1981-82 is at the final stagel'l. The 
Committee, therefore, recommend that ec~ary changes may be brought 

about -in -tile Appropriation ACCOUJ1ts (Defence ServiceR) for h~ yNlI' 

19U.83 and ODD .... 



.' ·cIMPIft-·II'· 
ArnON' TAKBN BY OOVBRNMENT ON THE SIXTY-m.IRD 

REPORT OF'·TRB·· PUBUC' 'ACCOUNTS COMNIJ.TrBB 
(SEVEN'IlI LQI( SABRA). 

2.1. This,Olapt.oIt: deals·with the action taken by Government on the 
Committee's recommendations and/or observations contained in their 63rd 
Report (Seventh Lok Sabha) on "Pre-partition Losses and Irregularities" 
trcJating to the, Ministry of Finance (Defence). 

2.2. The 63rd Report of the Committee was presented to Lok Sabha 
on 11 December, 1981. In their action taken note dated. 7 September, 
1982, the Ministry of Finance have stated that the recommendations (re-
produced below) have been noted for implementation:-

"The Committee haVe considered. the suggestion made by the 
Ministry of Finance (Defence) for discontinuance of the prac-
tiCe of reporting of pre.partition losses finally dealt with dur-
ing a year. They note the contention of the Ministry that the 
practice of reporting to the Committee specific cases of pre-
panition losses as and when dealt with finally in a particular 
year has lost its utility because neither diSl."'iplinary action nor 
action to recover such losses is possible due to factors like re-
patriation, release of concerned personnel, time lag and want 
of any material evidence or records. The. CoIDJDittee have also 
taken note of the Ministry's plea that "the number of cases 
aDd amount involved has also dwindled to such an extent that 
the work involved in their preparation, scrutiny 'and submis-
sion to PAC is not considCted to be commensurate with any 
results likely to be achieved. 

In view of the position explained by the Ministry of Finance 
(Defence), the Committee agree with the suggestion for dis-
continuance of the practice of reporlting to the Committee the 
pre-partition Josses/irregular:\ties etc., finally dealt with during 

3 
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. a year. The aCCounts of losses and other irrepilatities relating 

to the pre-partiliQJl period should, however, continue to be 

rendered to the ])eJCllee Audit as usual. Action ~rc er called 

for, should also be taken to writo oft irrecoverable losses with 

the approval of the competent authority. 

[Sl. No. 1 and 2 (paras 8 and 9) of Appendix Ir to 63rd 
report of PAC (7th Lok Sahha)] 

NEW DELffi; 

March 25, 1983 
Chaitra 4, - - - - - - -a -o-a~ -. 

SATISH AGARWAL 

Chairmtm, 

Public Accounts Committee 



PART II 

Minutes of the sittings of the Public Accounts Cummittce (1982-183) 
held on: 

2S February, 1983 

18 March, 1983 

MINUTES OF THE 62ND SITI1NG OF THE PUBUC ACXOUNTS 
COMMITTEE (1982-83) HELD ON 2S FEBRUARY, 1983 

The Committee sat from 16.00 to 17.20 hrs. in Committee Room No. 
50, adiame ~ House, New Delhi. 

PRESENT 

Shri Satish Agarwal--Ch4ir1n4'l 

MEMBERS 

2. Shri Otitta Basu 
3. Sbri G. L. Dogra 
4. Shri Bhiku Ram Jain 
5. Shri Sunil Maitra 
6. Sbr.i Jamilur Rahman 
7. Shri Uttam Rathod 
8. Shrj Harish Rawat 
9. Shri Ram Singh Yadav 
10. Smt. Pratibha Singh 
11. Shri Syed Rehmat Ali 

REPRESENTATIVES OF THP. OFFICE OF C&AG 

1. ShriR. K. Chandrasekbaran, ADAI (R) 
2. Sbri G. N. Pathak, D.A.o.S. 
3. Sbri S. R. Mukherjee, D.A.C. W .&M. 

SECRETARIAT 

1. Shri T. R. Krishnamacbari-Joint Secretf..¥'Y 
2'. Shri K. C. Rastogi-C1Uej Financial Committee OfJU;er 
3. Shri Ram Kisbore-Senior Finoncial Comm ~e Oflker 
4. Shri K. K. Sharma-Senior financial Committee Officer 
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2. The Committee took up for consideration the note submitted by 
the MlDJstry of F'UlMCe (Defel1ce Division) oontaining proposals for 
1'CYisiQIJ. of the format of the' AppWpl'iation Accounts (Defence Services) 
"in' order to keep it in tune i h i~ et1d make it more purtJOSefUl and 
concise". The Committee approved the proposals subject to certain modi-
fications as shown in Annexure I. In order DOl to delay the Appropria-
tion Accounts for 1981-82, the Committee decid~ that the necessary 
changes in the format may be effected in the Accounts for 1982·83 OD-
wards. 

••• • •• • •• 
5. The Committee also approVed <:ertain other minor modifications 

arising out of fac:tual verification of the aforesaid Reports by Audit . 

••• ••• ••• 
The Commi e~ then adjourned. 



MDdi/lcatiDII rrlI d~ by the PAC in th. ~~ rrg/ITdillg l't/}isi.1I oj jormlll oj 1M 4Hro/11iQljgn 
A«.UIIIJ ·Df /)ffmCl SlrlIius. 

Page P ...... Head 

-~-A " li~~-~-- -------~--- ----- ---

5  6 (i) AnnexW'r I -. Cash loaaea due I" 
thrft, fraud or neglrct. 

Limi t. proposrd 
by the Mi nistry 

"From exceeding 
RI. 50,000 to 
~R. . 
50,000." 

(ii) Annexw'c n·· Gash loss due to 
b h~ r causes. 

"From exceeding 
JU. 10,000 to 

6 (i (i) Annexure - o ~ losse8 due I .. 

then, fra uri or grolill ~ lcci 

exceeding Rs. 
I ,oo,oo ~" 

" From exceeding 
RI. 15 ~ to 
cx<:etdlng R8. 
1,00,000." 

(i i) Annexure rr Store I ~ "  "From cxceeding 
due to olh ~,. "BILK'S .. 

2 Silltemmi ~-II 

Statement 10 worlu carried out during 
the year involving large variations 
between l l m~ l and actuals. 
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. JU. 50,000 to 
exceeding 
JU. 11,50,000." 

"Appendix 'G' will 
be renumbered aft 
AnnelUlre V with 
an enhanced Iimi I 
of RI. liS laklls in 
respect of casel 
in C'luded in Part.r." 

I.imi!s approved 
by the Committe 

" From 
lU. 

JU. 

exceeding 
5,000 to 
exceeding 
25,000." 

"From .exoceding 
Rs. 10,000 Co 

e~di  Its. 
50,000." 

.. From exceedi ng 
RI. 15,000 to 
e c~di  R~. 

75,000." 

.. f'rom cxoeedinlf 
Rs. 50,000 t" 
exceeding 
RI. 2,00,000. " 

"Appendix 'G' will 
be renumbered lis 
A ~a re V with 
a e ha~ liJUit 
ufRs.2Slakl!. in 
resJXct of ca c~ 

included in 
'''4rt I. Part II 
witl include only 
thOlie cate. where 
,lite non-budJetkd 
work iI of RI. 10 
lakll. or above .• 



MIl'WfES OF THE SIXTY -SEVENTH SITTINGS OF THE PUBUC 
ACCOUNTSCOMMITTEE HELD ON 18 MARCH, 1983 

The· Committee sat from ) 700 hrs. to ] 730 hI'S. 

PREsENT 

Sbri Satish AgarwaJ-Chairman 

2. Sbri Chitta Haau 
3. Sbri Bhiku Ram Jain 
4. Shri K. Laklcappa 
5. Shri Uttam Rathod 
6. Sbri B. Satyal'larayan Reddy 
7. Shri Nirma} Chatterjee 

REPRESENTATIVES OF AUDIT 

Shri G. N. Pathak-Director of Audit (Defence Servict's) 

SECRETAlUAT 

1. Shri T. R. Krisbnamacbari-loJnt Secrettll'Y 
2. Sbri K. C. " o i.~hie  ~ l"Commi ee Officer 
3. Shri Ram Kishotc-Senior Fintl!tdll/. Committee 0f1ker 
4. Sbri K. K. Sbarma-Senior Finarteial Committee Of/ker 
5. Shri L. G. A r al~e io,. FinancUJ/ Committee Officer. 

The Committee took up for consideration and adopted the follOWing 
draft Reports: 

(i) Draft Report ,)Q revisioo of format of Appropriation AccOWlts 
(Defence Servic:e&) aDd action taken on 63rd Ileport on re~ 

Partition losses and irregularities. 

••• ••• • •• 
The Committee also authorised the Cbairman to incorporaae the 

amendments/modifications arising out of factual verification of the draft 
Reports by Aadit. 

The Committee then DtJjoumed. 
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i- APPENDIX I 

(vide ~a ra h 101) 

"'NOTE REGARDING REVISION OF FORMAT OF APPROPRIA-
TION A.CCOUNTS OF THE DEFENCE SERVICES 

.Submitted to ,the Public Accounts Committee by the Ministry of Finance 

Introduction 

The present form and contents, including the arrangements ,of various 
-sections of the Appropriation ACCQunts, Defence Services, e100g with its 
'Commercial Appendix were laid down as far back as 1952 in consulta-
tion with the' Director of Audit, -Defence Services and the Comptroller. 
;aud Auditor General of. India. The instructions then issued have remained 
almost unchanged during the last 3 decades. Passage of time and cir-
·.cumstances have necessitated certain changes not only in the present form 
and contents of the Appropriation Accounts but also re-arrangement of 
a few Sections. This matter has been under consideratioo in this Minis-
try for some time in consultation with the authorities concerned includ-
ing the Ministry of Defence and the Director of Audit, Defence Services. 

Aim 

2. It is felt from past experiooce that the form and contents of pre-
sent Appropriation Accounts (Defence Services) need a revision in order 
to keep it in tune with time and make it more purposeful and concise. 
'fhe resultant reduction in the size of Appropriation Accounts will al'1o 
effect lavi.ogs in stationery, cost of preparation and printing etc. The 
present exerciSe is an a~ em  in this direction. In the process of at-
tempting simplification and rearrangement of the Accounts due care has 
been taken to ensure that there is no curtailment of the' essential material 
being presented to the Parliament. 

Method 

3. In order to achieve the objective set out in para 2 ebove, certain 
additions, deletions and abridgement of the material have been fOUnd in-
escapable. Besides, a few chaoges in the order of arrangement/presen-
tation have also been resorted to. The chenges proposed are spelt out in 
detail in the succeeding paragraphs. A layout of the proposed Appro-
priation Accounts is given at Statement I to this note. Another Statement 
indicatiug !pe present set up and the proposed set up is also annexed 
·(Statement II). 

II 
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4. The following changes in the" existing fon:nat of the Appropriation . 
Accounts (Defence Services) are proposed to be introduced:-

:; 

(i) . An 'Introductory Note' expJairting the contents of h~ Pub-
lication, abbre ia i~ D  used, changes made in the fonn and 
OassificatiOn of the Accounts of the Defence ServiceJ etc. ~  

proposed to be introduced in the beginning of the publication. 

(ii) Tho scope of existing Section I is proposed to be enlw;geLi to 
include pan of existing Section I (General Review) ,Section 
III (Miscellaneous Observations), Section IV (Summary I)f 
ApproprioatiOn Accounts, at present being shown in the be-

ginning· of Section IV) and AUdit certificate of the Campt-
roRerand Auditor General. 

(iii) The scope and contents of proposed Section UwiU include 
the detailed Appropriation Accounts with explanations {or 

variations at present appearing in Section IV, As in the Ap-
propriation Accounts ( Civil) , the· explanations for varioalions· 
win be between the Sanctioned Grant (Including Supple-

mentary Grant) and actual expenditure taking ioto considera-
tion the re-appropriations made. 

(iv) Certificate of the ControIJer General of Defence Accounts 

along with annexures thereto will be reflected in the proposed 
Section Ill. In this section a 'new Annexure i.e. Annexure II 
which, '.Vill contain important cases of incomplete mainte-
Dance/non-maintenance/no.prQduction· of store-Accounts will 
be introduced. The existing Annexures nand ru will be re· 
numbered 8S Annexures III and IV without any change In 

their contents. . 

(v) Review of Military Engineer e~ice  expenditure will appear 
. in proposed Section IV. The existing Appendix G (Part I and 
Part II) wiUbe renumbered a.Ii Annexure V (Part I and Part 
II) , .Part I will include those cases where the variations will be 

over 50 per cet\1 between the original allotment and expenditure 
in respect of works earried OUt during the year with en enhanced 
limit ofRs. 25 lttkbs and above as in case of Appendix H, (now 
A:noexme VI). Part 11 will include only those cases where the 
non-budgotted work is of Rs. 10 lakhs or above. Appendix H 
w.i1l be changed into Annexure VI. This will include variations 
of OVer 15 per cent between the original estimates and the ae-
. tuel final cost 'in respect of works costing Rs. 25 laths and above 
(instead of the existing Rs. 5 lakhs and above)oon:tpteted dur-
ing the year. Aunexures I, II, III and IV to Section V (exi.'1t-
ing wi1l be renumbered as Annexures VII, VIII, IX and X. 
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(vi) Proposed Section V will contain only the existing appendices 
A, B, C and J which will be consecutively seriaJlcd as Appen-
dioes A to D. The remaining Appendices viz. D. E and. F are 
no longer considered of uny material use hence are proposed 
to be omitted. 

Similady, Appendix I is proposed to be omitted. How-
ever, afresh Annexure II to Controller General of Defence Ac-
counts' Ce.rtificate is proposed to be introduced which will ap-
pear 'in Section III itself as mentioned in sub-para IV above. 
This Annexure will include only a few impoftant cases of non-
maintenaDCejirregula'r maintenance or non-production of itC-
counts noticed during the year to be decided by the Control-
ler General of Defence Accounts on merits of the oases with-
out any monetary limit. 

(vii) The Accounts of Military Farms alongwith the review thereon 
will be reflected in proposed Section VI'. While the essential. 
elements like the Financial Review, the considered Balance 
Sheet, Consolidated Profit and Loss Accounts, SChedule of 
Government C'..apital Account and the notes on the AccoWlts 
will be retai,ed, it is proposed to do away with unnecessary 
Sections like Cattleyard Section, Trading Account of Young 

~ oc  9t milk ProdU«tion Farms aDd. Cattle Yard Section Tra-
ding Accounts of' Young Stock Farms. The remaining portion!; 
are proposed t.o be abritlged by grouping the various individual 
items o e~er as shown in Statement m to this note. 

5. Raising of M0I1etary Limits 

TIle present moneklry limits were fixed ncarly two decades back and the 
price escalation and the size of Defence expenditure suggest that these, limits 
should be revised upwards. Accordingly, it is proposed' to raise the limits 
of individuru cases reported in suh--paras (X) aDd (xi) of the existing 1'llra 
14 of Appropriation Accounts i.e. main certificate of Controller-General of 
Defence Accounts from Rs. 5,000 to Rs. 50,000 in Case of private indivi-
duals and institutions and from Rs. 50,000 to Rs. 1,00,000 in other cases. 
As a further step towards rationalisation it is r~ to raise the mone-
tary limit in respect of cases where sanction of Government of Iridia is 
awaited which appear, as Annexure I to Controller General of Defence 
Accounts' Certificate from existing Rs. 5,000 to Rs. 50,000. However, 
in respect of existing· Annexures 11 and III to Controller General of Defence 

Accounts certificate which relate to cases of Financial and ProcedUral 
irre lari i~  and cases of defeCtive planning and implementation of pro-
ject<; etc. the status quo is being maintained leaving it· to the Controller 
General of Defence Accounts to include such items as he considers ap-

propriate. 
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6. Monetary limits are also proposed to be raised in respect of Appendi-
ces A, B and C to the new Section V as uD.der:-

A ~ A 
(i) Annexure I-Cam Loasel due to theft, 

fraud or 81'0" neglect. f 

(ii) Annexure II easb losses due to other 
causes. 

(iii) AllDCXUre III Oasll ~. where 
monetary value CDuld Dot be .,sessa!. 

(b) A"""". 
(i) Annexure I- o~ lossel due to theft, 

fraud or groaneglect. 

Conclusion 

From ca:eeding lU. 5.000 to eXC'A"C'Oding 
a.. 50,000 
From exceed\pg Rs. 10,000 to e ~di  

RI. 1,00,000. . 

At . present the C&lC'Os annotated mOltly 
relatCl to lo .. es of Military 
eredit notes railway wammta orm.~ 
ete. &: are individuaUy annotated. How-
ever, it i.. prop0led that looaes of the 
lallle nature be sro\lped together fur 
purposes of annotation. 

From exceeding Rs. 15.0f10 to C"Xcerding 
Rs.I,OO,OOO. 

From exceeding ]u. 50,()(lO 10 I"X CC'rdillg 
RI. !2,50,000. 

From exc:-eding lb. 20,000 fOl' individlJlj.] 
annotation &ltd exceeding RI. 50 but not 
exceeding lU.20,OOO in eacb calC fOl· 
grouping purposes to excf':eding lU. 
1,00,000 for individual annotation and 
exceeding lb, 10,000 but nol 
exceeding Rs. 1,00,000 in I"al:h casr for 
grouping PUI'POS,",S. 

7. If the proposal as. outlined above, is accepted it will result in eco-
nomy in the work of accounts offices and Admsnistrative Offices oonnected 
with the preparation of Appropriation Accounts. In addition to the above, 
it will also result in other savings in the cost of statiOllery and printin& 
as stated earlier. The Appropriation Accounts so presented will be more 
purposeful. Notwithstanding the fact that certain portions of the· Appro-

priation Accounts are proposed to be omitted from the present form of Ap-
propriation Accounts, the details and figures that may be required by the 
• 'public Accounts Committee, can be readily obtained from the record~ 
which will continue to be maintained by the Defence Accounts Depart-
ment. 

8. These changes, jf oapproved,are proposed to he made effective from 

the Appropriation Accounts for 1981-82 onwards. 

9. The approval of the Public Accounts Committee is solicited to the 
changes proposed in the Appropriation Accounts of the Defence Services 
Defence Secretary. Director of Audit Defence Services and Controller and 
Auditor General of India hav!: approved the proposal. 

To 
The Chairman and Membe{s of the 

Public Accounts Committee. 

SIJ/-
(V. S. BHIR) 

Finance Adviser. 
(Defence'Services) 
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STATEMENT. I 

Lay OUI oj proposed Appropriation Accounts 
1. Introductory Note. 
2. Section 1 

(a) Summary of Appropriation Accounts. 
(b) MisceJJaneous observations (excluding notes). 
(c) Certificate of FA (OS) aDd Defence Secretary. 
(d) Audit Certificate of C'&A.G. 

3. Section 11 
Detailed (Grant-wise) Appropriation Accounts with Explanations 

for variations. 

4. Section [1/ , • 

Certificate of C.G.D.A. counter sigued by FA (DS) with itll . an-
nexures (Annexure I to IV). 

5. Section IV 
Review of M.E.S. Expenditure with its annexures (Annexures V 

to X). 
6. Section V-Appelltlices 

Appendix·A - Cash Losses 
Appendix-B - Store losses 
Appcndix-C.-lnfructous expenditure 
Appendix':'D - Cases of gifts and transfer of property to non-

Government organisations. 
(existing Appendix 'J') 

7. Section V / 
Financial Review on·the Accounts of Military Farms 
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Gauleyarel ..... aotMa A.ocM.t ., Cettielaa1cllaS naUlt..,. fa ... _ fer tile ,....: .... 
Particulars 

Total expenditure 

'fatal receipts . 

Net expenditUfc 

Production olMi!k 

Production coat of Milk per litre. 

Production cOlt of Milk per litre (Prrvious 
year) 

R •. 

RI. 

RlI. 

Ltre. 

lb. 

RI. 

Baft's Cows Mixed 

----------------------------------------------~---,-----

Dairy Section Production Amo\ll1t of Military I;arms for the year endrd. 

Particularl 

-_._------
Golt of raw milk 

Handling anei p!lltow-isation 

CbarSCI in Dairy . 

Total 

Lell waatageand lpoila,e 

Total net quantity and amO\ll1t 

Averasc production co.t per litre 

Averaee prodw:tion coat per litre 
(ProviOUI year) •  . 

By transfer to trading AlO 

Byiasuefor manufacture ofcrClUD/bu· 
tter/.tandard Milk/blended milk . 

By doain, .took . 

TOlal 

Buff Milk 

Litrcs R~. 

Cows Milk 

Litres Rs. 

Mixcd Milk 

i l~  Ra. 

--------

. -----------------
1,9 
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APPENDIX II 

(vide Introduction) 

Conclu,riol'ls and/or Recommendations. , . 

S. Para Ministry' 
No. No. Conclusions/ Recommendations 

1 1.6 Finance 
(Defence) 
ce) 

J1he Committee agree to the proposed revision of 
the format of the Appropriation Accounts of Defence 

er ce~ as outlined in the note of the Ministry of 
Finance (Defence Dtvision) reproduced in Appen-

dix I of this Report, ~ b ec  to the following observa-

tions:, 

The <:;OI1lmittee consider that the monetary li-
mits proposed to be adopted':ve somewhat high in 
high in 'some cases. In the interest of proper ac-
countability to irliame~  in respect of ])cfence 
expenditure, they suggest that the limits may be 
changed as indicated below: 

--_ .. _-'----------.-~---------,-.-,--

I ~m As propolc:d by the A, re(;ommt'n'd"d by 
Ministry the Commith!C 

,N,w&dirmY 
(a) A/JfJIndix A 

(i) Annexure I·Cash L08ses due to tlll'fI, 
fraud or grolJneglroct. ~edi  

Rs·50,OOO 

(Ii) Annexure II·Cash IOSSt'5 due to. othe!" 
causes. . Exceeding 

R8. 1,00,000 

Exc.-eding 
Rs. 25,000' 

Exceeding 
Rs'jO,ooc> 

(b) Appendix B 

(i) AnnexureI .. Store losses dlle to thc:ft 
fraud or gross neglect. Exceeding 

Rs. .oo,oo~ 

Exceeding' 
RS·75.ooo 

(ii) 

2 

A e~ re II·Store losseR duro to otht'f 
causes. • Exceeding Excerding 

RS.2,OO,OOO 

1.7 Finanoe 
(Defence) 

RI. SI,SO,OOO 

The Committee understand that the process of 
compilation of the Appropriation Accounts for the 
year 1981-82 is at the final stages. The Committee, 
therefore, reCommend that necessary changes maybe 
brought about in tbe Appropriation ACCOunt (Dc-
fence Services) fof the year 1982-83 ~ onwards. ' 

,25 
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